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(b) if so, whether any compen-
sation is going to be given to the
family of the deceaseq and to *he
two woundeq persons;

(c) if so, upto what amount; and

(d) whether any precautionary
measures have been taken to stop
such unfortunate occurrences in fu-
true?

The Minister of Defence
Krishna Menon): (a) Government
have received a report that three
women were injured on the 10th Octo-
ber. 1961 due to the landing of one
round of mortar in village Dolum
near Doporijo, in the course of
firing practice of trainees of the
Assam Rifles. The injured persons
were evacuated to the Civil Hospital,
Doporijo, where one of the women
died on the 13th October, 1961; the
other two were later sent to Civil
Hospital, Dibrugarh.

(Shri

A Court of Inquiry has been ordered
and its report is awaiteds

(b) and (c). Compensation for
damage to person or property due to
field firing is paid according to estab-
lished procedures and on the recom-
mendations of the civil revenue autho-
rities. It is understood that a claim
has been preferred by the concerned
parties to the Assistant Political Offi-
cer.

(d) There are comprehensive in-
structions on safety precautions to be
observed by units holding firing prac-
tices and these are invariably ohserv-
ed. -
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National Biological Research Institute

*704. Shri Ram Krishan Gupta: Will
the Minister of Scientific Research
and Cultural Affairs be pieased to
refer to the reply given to Unstarred
Question No. 901 on the 14th August,
1961 and state:

(a) the details of the scheme for
establishment of the National Biologi~
cal Research Institute; and

(b) the nature of progress made so
far in its establishment?

The Minister of Scientific Research
and Cultura]l] Affairs (Shri Humayun
Kabir): (a) and (b). Details of the
scheme have not been worked out,
but a research unit on Genetics and

Biometry has been set up with Pro--

fessor J. B. S Haldane as its head.





